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-SUPPLEMENTARY DEMAND FOR 
GRANT (RAll..WAYS), 1960-61 

Mr. Speaker: Motion moved: 

Dem&IUI No. I- MuceUaneous 
Expenditure 

''That a supplementary sum not 
u:ceeding as. 60,000 be granted to 
the President to defra,. the 
cilarges whicb will come in course 
of payment durin, the year end-
Ing the 31st day of March, 1961 in 
respect of 'Miscellaneous Expen-
diture'." 

Are there han. Membera who want 
to particpate in the discussion. IIDy 
cut motions? 

Need to expedite the W"'etI 

slut T. B. Vittal Bao (Khammam): 
I move my cut motions. 

''That the Demand for a Supple-
mentary Grant of a .um not 
exceeding Rs. 60,000 in respect of 
'MiscellaneoUs Expenditure' be 
reduced by Rs. 100. 

1f eed to increase the J)t"OtIisioft to 
rupees two IakhB. 

8hr1 T. B. Vittal Bao: I beg to 
aove: 

''That the Demand for a Supple-
mentary Grant of a sum not 
exceeling as. 60.000 in respect of 
'Miscellaneous Expenditure' be 
reduced by as. 100. 

I wish to speak on Demand NO.2 
whiCh asks for a sum of Rs. 60,000 to 
cover the anticipated eXPenditure on 
the preliminary engineering and 
traffic survey for a a railway link from 
Singrauli coalfield to Rihand. At the 
outset, I welcome this Demand 
because it enables Us to expand the 
coalfields at Singrauli. Today we find. 

that 80 per cent of. our coal mining 
is in the Jharia Ramiganj areas and 
we have to diversify oUr areas. This 
link is a welcome thine because it 
will increase the production of coal 
in Madhya Pradesh. 

But I have to sound a note of cau-
tion. Our resources are limited. 
Durin, the debate on the Railw.,. 
Budget there were demands from the 
South that there should be more rail 
links there. So, whatever money is 
spent on the development of the rail-
way lines Ihould be very usefull,. 
spent. For instance, We constructed 
the Champa-ltorba link very expe:U-
tiou!ly because We were told that the 
production in the Korba coalfields 
will reacb the target of 4 million tons 
a year. At the end of even fll'e years, 
no coal is being raised and ltill we 
are at the project stage and the pro-
ject report of the Soviet CXPerts had 
been adopted with regard to OpeD 
casting. In other words, We have a 
railway line but not coal as we 
u:pected. 

Again in another place you haft 
rot coal deposits in abundance and 
4-5 million tons of coal can be raised 
in a year. But because tljere is no 
siding and there is no railway bridge 
across the Damodar river, we are not 
increasing the production in 
Burkhunda·!taranpura area. There 
Ihould be proper co-ordination 
between the Railway Ministry and 
the Steel, Mines and Fuel Ministry. 
We have seen how the Railway Minis-
Itry and the Ministry of Steel, Minea 
and Fuel blame each other when 
lome industries closed down. 

It has been said in the explanatory 
note that this 26 mile rail link will be 
constructed within two years. 
May I ask the Railway Minis-
try whether. at the end of two years, 
they are going to raise so much coal 
as to justify this rail link? If we have 
to raise suftlcient coal to justify this 
rail link and also to feed the thermal 
power' house at Rihand dam site the 

-Moved with the recommendation of the President. 
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work should have been begun by now. 
Othersise, you cannot mine coal to 
that extent and there will be no justi-
ftcation for this line. 

Again, what will be the rate of 
haulage at which this coal will be 
transported from Singrauli coalfield 
to R:hand dam site? When we ask 
for a small rail link for development 
work, in1lated mileage rates are 
charged on passenger traffic. Will 
there be similar excess rates charged 
for coal hllulage over this line? We 
are already ch3rri~;l lesl freight for 
the haulage of coal. 

It is said that the Planning Com-
mission has given its approval and the 
Ministry of Steel, Mines and Fuel has 
also suggested high priority and the 
Railway Minis~ry is also giving top 
priority. Let there be co-ordination 
and let us see that what we invest on 
this line is justified and wise. The 
same story that has happend in other 
parts to which I had referred to earlier 
should not be repeated here. 

Shri D. C. Sharma (Gurdaspur): 
Sir, I am amazed to hear the speech 
made by the hon. Member who pre-
ceded me. 

Sh1'l T. B. Vittal Rao: Why? 

An BOD. Member: Wait and see. 

Shri D. C. Sharma: I think a pro-
posal like this would have been wel-
comed by all the Members ot uu. 
House. 

Shri T. B. Vlttal Rao: I welcome. 

Sbri D. C. Sharma: But the hesitant 
welcome that tne hon. Member has 
given shows that he has not taken into 
account the real nature of this pro-
posal. 

I welcome this proposal because it 
shows the utmost vigilance on the part 
of the Railway Ministry in providing 

a very useful railway link which ill 
going to be fraught with great poten_ 
tialities in the industrial field. I think 
the Railway Ministry, which is not 
always to be congratulated, has to be 
congratUlated so tar as this project ill 
concerned; it has not was:ed any time. 
They have not tried to shelve the issue. 
I also think that it is very seldom that 
a tew Ministries co-operate with each 
other so expeditiouSly and still more 
seldom do we find that the Planning 
Commission and these two Ministries 
collaborate with each other in such an 
ex~editiou5 manner. This pa~tern ot 
co-operation and collaboration should 
form the normal pattern for the 
execution of our national projects in 
fu :ure. What happens? The Planning 
Commission proposes one thing; one 
Ministry is not prepared to take up 
that project and a third Ministry sug-
ges's obstacles to that. In the matter 
of execution of projects of such 
national importance, there shOUld be 
this whole hearted co-operation bet-
ween all these bodies which are 
responsible for the development 01 
our country. 

I come trom an area which is called 
an undeveloped area. I have a soft 
corner in my heart for any undeve-
loped area. This link is going to OpeD 
that area which is undeveloped and SO 
it is a step in the right direc ion. The 
hon. Minister has shown great solici-
tude tor this undeveloped area in U.P. 
All honour and good luck to him. I 
hope that tor other areas in India 
where there are coal mines and other 
natural resources, the same kind of 
solicitude will be shown. When I 
look at the map of India, I find that 
these undeveloped areas are retarding 
the progress of our country and the 
sooner they are brought up to the level 
or near the level of other areas, the 
better it would be for our country u 
a whole. 

I think this is a step in the right 
direction, and I hope that other un-
developed areas also will receive a 
similar kind of treatment at the hand! 
of the Ministry. 
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My next point is that there is going 
to be preliminary engineering and 
traffic survey. WLh due deference to 
the Railway MInistry, I might say that 
is a Ministry of cautious action; a 
ministry of slow but sure action. In 
a developing economy, we need bold 
action and a finn act;on. I would sug-
gest that in the matter of these surveys 
1IJld o.her things, the old procedure 
which was devised by the British 
Government in order to put off some 
Of the developmental plans should be 
short-circuited. Suppose I went to 
the British Government authorities 
and said, 'I want a railway line in 
my consti~uency" they would say. ''Oh 
yes, we are carrying out a survey." 
Then they would say, after doing half 
a dozen or more surveys, "All these 
surveys have been undertaken and on 
geographical, or geological or economic 
or financial grounds, the railway line 
is not possible". That used to be the 
answer in the good old days. Still, 
we are persisting in that method. Of 
course, we do not get the same kind 
of answer, bllt we are still persisting 
in that long succession and array of 
surveys, thL~ and that. God knows 
how many types of surveys this Minis-
try carries out before it sanctions the 
construction of a railway line. There 
was a time wben 1 used to represent 
the Hoshiarpur district and I used to 
ask the Railway Minister .... 

Mr. Speaker: Hon. Member is giving 
. instances to support his view tha t 
without surveys a railway line ought 
to be given. 

8brl D. C. Sharma: 1 used to repre-
sent that district and 1 wanted a rail-
way line of eight miles only to con-
nect Nangal-the great township of 
Nangal-with a small place called 
Una. They had alI kinds of surveys 
and I was ful! of hope, but ultimately 
I was told that the railway line could 
not be economic. I would say· that 
this is a developmental activity con-

. ducive to the good of our country. J 
think that a long succession of surveys 
should be short-circuited and only an 
essential survey should be undertaken 

Gront (Railways) 
whenever any new railway line is to 
be laid. 

The point about the price of haulage 
of coal on these lines was raised by 
an hon. Member. I have always been 
sal ing that the railway should be a 
commercial concern. 

8bri T. B. Vlttal Bao: No. 

Sbri D. C. Sharma: We alwaya 
differ, and it is good that we always 
differ. I have always said that. It 
should not only be a kind of healthy 
commercial concern but It shOUld also 
serve our strategical purposes. The 
hon. Member does not lis.en to me 
and before 1 finish he interrupts me. 
I was submitting very respectfully 
that in addition lo our commercial 
interests, we have got our strategic 
interes~s to be kept in view and we 
have got our developmental interests 
to be kept in view. Here is an 
instance of that. I believe that the 
railways are not going to be merely 
a commercial concern l!ke a limited 
company. whose business is to get as 
much money as possible. Rai!ways 
are going to be national concerns 
meant for the national good of this 
country. 

Whenever the hon. Minister thinks 
of haulage of coal and other essential 
commodities for our country he has to 
remember that these things have got 
to be hauled at concessional rates. If 
we do not get as much as we want 
today, we are bound to get more to-
morrow or the day after. This kind 
of economy at prelent is going to be 
the road of afftuence in future. There-
fore, I think that the rate of haulage 
of coal should be kept as low as possi-
ble. 

Uttar Pradesh Government says that 
they have been unjustly served. I 
would say that Punjab also is not 
very prosperous. U.P. also does not 
seem to have progressed much in the 
field of industries. I hope this is going 
to larf the foundation of industrial 
development in U.P. and I hope that 
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the Railway Ministry will do all in 
its power to have this railway line as 
ear:y as possible and see to it that t.ru. 
railway line is a link in its chain 
which is going to lead to the indus-
trial development of U.P. and, there-
fore, of the whole of India. 

Mr. Speaker: Shri A.char. 

Shri KaIika Singh (Azamgarh): Sir, 
it is in our constituency, in east U.P. 
Therefore, I should be given an oppor-
tunity. 

Mr. Speaker: I do not want to con-
vert it into a general debate. This 
relates to a small collielY. 

Shri KaUka Smch: It is near til our 
place. 

Mr. Speaker: There is the other 
resolution on Railway Conventions. If 
hon. Members are prepared, I will 
allow some time there. This is just 
a small thing. 

Shri Aebar (Mangalore): I will take 
only two three minutes as I have only 
one point to make. When the earlier 
supplemenull'Y demands came in con_ 
nection with the railway line from 
Waltair to Bailladilla, about 2110 miles 
I welcomed the railway line. Here 
also I wekome it, because we are very 
badly in need of lines for supply of 
coal. In Kanlalore also they are not 
gettin, coal f'lr the tile factoriel. So, 
everywhere railway lines must be 
opened. I have not the least objection 
to that. The only point is, III Shr! 
Vlttal Rae pointed out, wliirther there 
is a real examina~on of the question 
by all the Ministeries concerned. 

When the Railway Minister answer-
ed my point last time. I wal very 
much diaaatis1ied with his answer. He 
said that I ar~ed like a lawyer and 
argued before wronl judles. It is not 
so. I submit that I take the Govern-
ment of India as one when there is 
jeint responsibility. Each Minister is 
not independent of Government or 
other Ministries. If we take up a 

matter we have to look intQ the 
general aspect of the question. I WBI 
very happy to see that after that dis-
cussion Government has appointed a 
committee. I tried my best to find out 
that reference, but I could not get it. 
I read somewhere in the newspaper 
that after that discussion there was a 
committee Of some of the hon. Minis-
ters all put together to consider this 
question. It may not be due to that 
discussion. Whatever it may be thera 
was a committee. 

11 1Il'W. 

I 18ve the instance of Bailadilla-
Waltair because it is a question of 350 
miles and of iron ore. That iron ore 
you will get in 1966. Within 100 mil .. 
you can get any quantity of iron ora 
but you do no, develop that. That is 
all the point. I have nothing to say 
against it. In this case it is a ques-
tion of a thermal project which a1lo 
we naturally require. All that I want 
to submit is that you must not IBY 
that it is arcued before a wrong judge. 
I want this matter to be considered by 
all hon. Ministers together and the 
priority must be decided in the ,eneral 
interest of the country. 

Shri Kalika SlB«h: Sir. the explana-
tory memorandum which hal been 
given with the Demand does n&t make 
it very clear whether the electric 
power house meant is the one at 
Rihand Dam or the newly proposed 
Singrauli thermal power house. We 
know that two velY big projects ha"n 
been decided upon by the Planninl 
Commission to be established in U.P. 
Both of them are in the eastern U.P.-
one is at the Riband Dam which is 
under construction and the other is 
the Singrauli thermal power house 
which i~ as bi, as the Rihand Dam 
power Hou3e. The installed capacity 
of Singrauli power house also is 
2,110,000 kilowatts. 

I think from the introductory re_ 
marks ,i ven in tlte booklet It ts the 
Singrauli power house and" not the 
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one at Riband Dam which is meant 
The Singrauli power house is very 
near the Rihand Dam and so that 
confusion has arisen in the note. If 
it is the Riband Dam power house 
which is meant here, in that case there 
is no j ustifica tion for such a delayed 
decision by the National Coal Deve-
lopment Corporation Limited to exploit 
this coal-field because the coal-field at 
Singrauli is 36 miles long and 24 miles 
wide which is a very big coal-field. 
When India is running into a shortage 
of coal, this Singrauli coal-field which 
is a first-class coal-field with grade 
I coal ought to have been exploited 
In the very beginning since it was 
known to be a first_class coal-field. 
It is now 13 years that the National 
Coal Development Corporation Ltd. 
has taken to arrive at a final decision 
In this matter and as a result this rail 
link is proposed. It is said here: 

" .... it is proposed to undertake 
irnmedia tely a Preliminary 
Engineering and Traffic Survey-
estimated to cost about Rs. 1: 90 
lakhs-; only a reconnaissance 
survey will be carried out to 
deternline the suitability of the 
alignment and compute rough 
figures of cost, financial prospects, 
etc., in the first instance." 

It is not sure whether after this re-
connaissance survey the railway link 
will be built. 

There should lie a commitmen* here 
and now because the project is so 
necessary that it bas to be ultimately 
built. Therefore it should have been 
written here that it haa been finally 
decided to construct a rail link 01 24 
miles and the survey haa to be made 
only to find out what the estimated 
OOBt will be. As fOl" the site it is weJl-
known that it is a very gOOd site. 

A railway line is already being built 
t. connect Ge.rhwa with Robertsaganj 
IrIld a link line to connect Pipri Statio. 
with this line is being surveyed. 
Moghulsarai Junction is said to be the 
lIiggest yard which has now· become 

a bottleneck. It is as big a bottleneck 
as Bezwada. 3,000 wagons used to 
pass through Moghulsarai daily. Now 
at the end of the Second Five-Year 
PIan it is estimated that 6,000 wagons 
will pass through it out of which about 
50 per cent will be coal wagons. So 
the Garhwa-Robertsganj railway line 
is being built just to divert half the 
wagons on the other line. I would 
suggest that at the site of Ghazipur a 
bridge, which is under consideration 
of the Planning Commission, should 
now be finally included In the Third 
i'ive-Year Plan. Another alternative 
line should be built from Tarighat 
passing through Azamgarh to Akbar-
pur or from Moghulsarai through 
Tarighat to Zafrabad. There should 
be an alternative line to carry the coal 
from the coal fields north of the 
Ganges and another to the south of 
the Ganges. This line which is now 
to be surveyed is very important 
Uttar Pradesh which haa got the 
lowest per capita installed capacity in 
electricity :requires. many electric 
power hauses. There were two or 
three which were proposed in the 
First Plan to be built in Western U.P. 
They have not been fully included in 
the Second Plan, although they might 
be Uken up in the end. In the Eastern 
U.P. Riband dam is being constructed, 
and the Singra.li power house also il 
being taken up. If the two are takea 
up, U.P. will have some electricitT 
through which we may be able to 
develop electr1cit7 In thb area. There 
should be a complete committal that 
this line will be built. We welcome 
this 8upplemen*ary demand and ... 
coneratulate the Ministry for hav.m. 
broulht this up. 

.n r~ ~ (~) 
~~,W~~IIiT~ iIp 
~~ 1!mfT~ I ~if,i ~~ 
(t~tflJ~ ~~if'l1ft_ 
rillft~~~t~lVilifilr 
~~mmifil(\('j<M ~ifilI"t 
fit; III ~~ ~Y~ iIi~ 
'11fT 1ft IlIW I ~ ifif1ro;f ~ 11\' 
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Sbrl N. B. M1IDIswamy (Ve'lore): 
I support this Supplementary Demand 
for Grant. 

Coal is an important commodity 
nat only for the thermal power sta-
tions, but also for the railways. I 
wish the Ministry of Steel, Min .. 
and Fuel asks the Geological Survey 
of India to undertake a thorough sur-
vey of the whole country to locate 
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deposits of coal. The railway should 
follow it up by linking up such placel. 

Though the Geological Survey is 
doing something in this direction. they 
appear to be in need of some data and 
a complete survey has not been un-
dertaken. If that is done. the railways 
would be enabled to know the prior-
ity that they should give to tneir res-
pective projects, with a view to link 
the areas of such new deposits. In 
the meantime. their present prioritiea 
may continue. 

I think the problem needs concerted 
~tion by both the Ministries of Steel, 
Mines and Fuel and Railways. Then 
alone they will be able to get a com-
plete picture of our requirements and 
be able to meet them. 

• ~ '""""' (~.f) : ~ 
q'roT. ~ ~ l'fi1T it; m ~ mII'T 
,,~'fiTll~~ ~~I~ 
~~~tfit;~~ ~~'IiT 
m <!iT iftt \l1''4~lIiji<:l1 t m ~ 
IFIft <!iT ~ flI;qy ;;jAT iI"~<:I' :;rll'~ t. 
m ~ m t.'f forti 'fiT ?r.rr <'!1fl;r1ft 
t I If.f 00 t fit; ~ ~. ~ ~ 
m ~ m~, af.f ~ 'fiT ~Tlr.rr 
ffor;if <!iT;r@ flr.mT t ~r ;rcft;;rr 
~ ~ t fit; ifilft ifilft ~ ~ it ~ 
~~T:;rm~m~:;rf 'ifl'<'ft~ 
'f'NT ~ ;;mit t I ~r"l'cft;;rr ~ ~ 
tfit;~ ~~~t I :;r;f!li't 
~ it;~v.r'fiT;m:oIf~aT~ 
~~flI;~ri 'fiT~~ 

flr.mT t. iii<:!" ~ " 'fiT ~ ttf.r'll 
<!iT~f.i;I:rr:;rT<:I'Tt ~~~ 
~~i! ~T:;rmr~ I aT;;j~~R~ 
Iji'f~~.~~~ 
(t ~it; m "I'(f ~m ~ii ~ 
~ ~~ IIhl if ~ i't;;n;rr iiI'firt ~q 
:;r~~ ... ;rn ~ ~tl:;rT 
~ n 'fiT "'TlI'm mar ~ ~lm t. 
m~aT tTJf~t~ ii:tft~m~ 
ttf-;r.r ~ I1roiI" ii:Ta- ~ I ~'f t.'f ~ ~ 

~ roT <!iT aT ;:mr ~ {to ;;.~ 1If;if 
1f>11ft~1~~;mlT ~t 
'i'h: ~ ~ 1ft i't;;rm;;n;rr ~if 
~ m it ,~;ftf1l1F ri ~ t 
m m 'RIT ;r.t"T t fit; ~ roT if 
mm~.oo 'IiT~~Tifi1ft 
t I ~ it;ft 'liT 'filfT "'T ~ ~ ,,~ifiT 
~.q'jfc"l'~l~~~ I '1W'Rm~ 
m.r. ~r.n 'liT 'il~ t m ~ 
~ifi6T 'liT 'ffiT 'liT m ~ ~ 
;n;rr ~:r I 

~'fN'fN""~~~ 
~T~fit;m~~'lift:rifi~ 
~ ~.;;ffi "1'0 IT:;r m ~ t ~ 
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The Deputy Miulster of Ballwa". 
(Shri SlIalmawaz Kban): I am very 
£rateful to all the Members who have 
supported this Demand so entusias-
ticaliy. Therefore, there is not much 
need to elaborate on various pointe 
nltsed by the han. Members. 

VerY briefty, 1 should like toteU 
the House that it is a matter for re-
joicing that the prospecting has proved 
the exisience of approximately 236 
million tons of low-grade coal and 371 
million tons of Grade I coal in thiI 
coalfied. If it a very happy augury 
for the country. The House is well 
aware of the hardlthips caused to the 
industry due to dimculty in transpor-
ting coal from distant areas. The 
development of this coalfield woulcl 
be a great blessing for the whole 
eountry. From the point of view of 
the railways too, it would be a great 
blessing to us, because we would be 
able to get good and high quality coal 
and nearer the northern areas. 

The necessity of having this survey 
very urgently haR arisen because the 
Government of U.P. are very keen to 
.«et their thennal power station into 
operation early in 1963. In fact, they 
have made all arrangements to that 
effect already, and we would like to 
be in time to be of service to them. 

Shrl Kallka 8b1~h: Which thermal 
1I0wer-house? It is 80t the Rihancl 
Dam Power-house 

8hrl 8halma_ Khu: The han. 
Member is probably confwinC thiI 
thermal plant with the one at Riband 
Dam. Rihancl Dam PO'tfer house will 
lIroduc. hydro-electric power, 
whereas this thermal power station 
would be Bituated near the Riband 
Dam, probably neu 91gauli, and thi. 
would produce thermal POWer'. 

Shrl Kalita: 81D~1l: So, this is an-
.ther one? 

8hri 8halmawaB 1Dwl: Y •• , thll II 
another one. 

The Mlalater of Steel, MIaIII ... 
FIIel (laniar Swaran SlDrll): The one 

is thermal and the other is hydro-
electric. There are two actually. 

Shri Kalika SiDch: One is yet to be 
started. 

Mr. 8peaker: Is this going to be a 
Itand-by or an addition? 

Shrl Shalmawaz KhaD.: This will be 
in addition to the one at Riband Dam. 

Mr. Speaker: What will be the total 
quantity of power that will be pro-
duced at Riband Dam? 

Shrl Shahnawaz KhaD.: I cannoi 
give that off hand. But this thermal 
ltation would produce 450 M.W. 

Mr. Speaker: How many k:w.? 

6hrl T. B. VlUal Bao: 4,50,000 k.w; 

Shrl 8hahnawaz DaD: This weuld 
IUpplement the power produced a. 
Riband Dam. 

Shri Kal1ta Sinp: 450 M. will be the 
combined installed capacity of the 
Riband Dp Power-Itatlon and thIJ 
thennal power-station. 

8hrl Shahnawaz JDwl: I am aIad 
that many han. Members who t~ok 
part in this debate have appreciated 
the perfect understanding and co-
ordination that have been displayed 
in this project. 

This is a nry small amo~ requir-
ed for the survey. Actually, we re-
quire Rs. 1:9 lakhs for the complete 
lurvey, but for the ahort duration 
until the Budlet Is prnenMd, RB. 
10,000 would be enourb. 

Sbri Narasimhan (Krishnagiri) : It 
is a token gran" 

Sui Shalmawu KlIan: I am aware 
that hon. Member. are keen that thi_ 
line should be cOJllltructed in the 
Ihortest possible time. But there are 
some very neceIBary and essential 
preliminaries to eonstruction of a rail-
way line. Trame and prelimi1!.aq 
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engineering surveys have to be carried 
out. These have to be followed b,. 
the final location survey, and when 
these are approved, the line would 
be constructed. A time-limit ot 24 
months has been set. 

I am glad Shri Sinhasan Singh 
complimented the railways and the 
present Chairman ot the Railway 
Board for having completed the 
Assam link in record time. This is not 
the only link that is being completed 
in record time. There are many 
other lines which we are completing 
well ahead of schedule. 

Shri Narasimhan: For example? 

8hri Shahnawu KhaD: MaIda, Kha-
juria Ghat and others. 

I can assure the House that as tar 
as the railways are concerned, there 
ahan be no relaxation. We will go 
ahead fully detennined to complete 
this line well in time. 

Shri T. B. Vittal Rao wanted to 
Imow the rates at which we are goin, 
to charge for carrying the coal. The 
working out of the economics of the 
proposed rail link will be part of the 
Burvey. Only then will the question 
of a special rate, it any, tor trans-
porting coal be considered. All these 
aspects will be kept in view while, 
we are working out the economics of 
it and considering the details of the 
survey. 

Shri NarllllimhaJl: What is thlt 
length of the line? 

SIlrI ShallRawu 1Duua: 28 miles. 

MY. S}Naker: l! ~he rate Re. II IaJdu 
per mile' 

ShrI 8hahDawu Daa: This amount 
ot Re. 80,000 is only tor the prelimi-
nary survey. The con per mile de-
pends on the terrain. In some areas, 
it ma,. be Rs. II lakhs; in aome ethers 
Rs. 15 lakhs. 

Mr. Speaker: What is the crure of 
rupees for? 

G1-ant (Railways) 
Shri ShahDawu Kblul: It is onI,. 

Rs. 60.000. That is for survey, tor 
this year. 1 would like to assure the 
House that we would complete thU 
survey during this working season. 

1 am also thankful to Shri D. C. 
Sharma tor his Qualified congratula-
tions. 

MY. Speaker: Why is Shri T. B. Vittal 
Rao pessimistic? Is there no coal-
field there? 

Shri ShahDawu Khu.: There II 
plenty of coal-236 million tons of low 
grade and 371 milliOn tons of high 
grade. He is pessimistic, whether i' 
will be raised in time. But I can teU 
him that in the early part ot the 
Third Plan, it is proposed to raise 
one million tons ot grade 1 coal and 
1:5 million tons for the thermal plant. 
That is the target - we have laid 
down. 1 have no reason to doubt 
that the target date will be adheard 
to. 

Mr. Speaker: Will wagona and 
other things be available b,. that 
time? 

Shri ShahDawu Klwl: 
railways are concerned. 
will be there. 

So tar as 
evezyhin, 

Again. I thank hon. Member. who 
have taken part in the debate. 

Dr. M. S. ADey (Nagpur): Doe. the 
hon. Minister think that the openin. 
ot these new coalftelds is enough to 
meet the requirements ot coal for tbe 
whole ot he Third Five Year Plan? 
Or would it mean the openin, ot cer-
tain other coailleJds also? 

Ibrl JIII'JI.,." Bam: 1 would reter 
the hon. Member to the Drat! Third 
Fi"'e Year Plan and he will find the 
answer to the question. 

Shri Achar: We read in the papers 
that a committee would be apPOinted 
for settling priorities. I want to 
know whether it is correct .!tt! wh. 
ther that matter is bein. considered. 
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(Railways) 
Mr. Speaker: What committee ia 

,oing to be appointed? 

Shri Aehar: That is to settle the 
priorities for railway lines. 

Shri Jagjivan Bam: There is no 
commit'ee and there is no necessity 
for such a committee. The priority is 
fixed on the basis of the development 
of industry or mines or agriculture in 
different areas of the country; and 
that is done by the Planning Commis-
sion in consultation with the Minis-
tries concerned and the Railway :Mi-
nistry. 

Mr. Speaker: Now, I will put the 
Demands to voto!. 

Shri T. B. Vlttal Bao: What about 
the cut motions, Sir? 

Mr. Speaker: I do not think the 
cut motions are pressed. 

Shri T. B. Vlttal Bao: I do not preu 
them, Sir. 

Mr. Speaker: Has the hon. Mem-
ber leave of the House to withdraw 
his cut motions? 

The cut motions were, by leave. 
withdrawn. 

Mr. Speaker: I have already said 
that those cut motions which are not 
pressed win be treated as having 
been withdrawn. 

Now, the question is: 

''That a supplementary sum not 
exceeding Rs. 60,000 be granted 
to the President to defray the 
charges which will come in COUl"Se 
of payment during the year end-
;.ng the 31st day of March, 1961, 
m respect of 'Miscellaneous Ex-
penditure· .... 

.The m,otion ·was adopted. 

lUI lira. 

REsOLUTION RE: REPORT OF 
RAILWAY CONVENTION COM-

MITTEE 

Tbe MJnister of RaIlways (Shri lac-
jivan Bam): Sir, I beg to move: 

''That this HOUSe approves the 
recommendations contained in the 
Report of the Commit.ee appoint-
ed to review the rate of dividend 
which is at p.esent payable by 
the Rallway undertaking to Gene-
ral Revenues as well as other un-
collary matters in connection with 
the Railway Finance vis-a-vis 
the General Finance which was 
presented to Parliament on 30th 
November, 1960." 

The House is aware that a com-
mittee of both the Houses of Parlia-
ment was set up for the purpose of 
making the aforesaid review, by a Re-
solution adopted by this House on 22nd 
April, 1960 and concurred in by the 
Rajya Sabha on the 28th April, 1960. 
The Huuse will also remember that, 
by Resolutions passed by the two 
Houses of the Parliament in April-
May, 1959, the 5-year period from 
1955-56 to 1959-60 covered by the 

·Railway Convention Committee-19M, 
was extended by a further y"ar, that 
is, up to 31st March, 1961, with the 
result that the period covered by lhe 
present Committee's recommendations 
synchronises with the Third Plan 
period. Some copies of the material, 
including a forecast of the RailwaYs 
finances in this period as compiled by 
the Railway Board for the considera-
tion of the Committee, have been plac-
ed in the Parliament Library for re-
ference of Members; this has ;i~rC'ljy 

been notified in the Lok Sabha Sec-
retariat's Bulletin for 30th November, 
1960. 

The .eview maGe by the Committee 
has shown that the principles of se-
paration of Railway Finance from the 
General Finance; the main feature of 
which is the contribution by the Rail-
ways to the Geli\eral Exchequer of a 




